Papers laid on the Table of the House by Ministers/Members
14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.

(Hon. Speaker in the Chair)
AHE-T 31ede : 31d U 99T Ued R & W6 |
it foifas ware sit

gIforsy SR T HTerd | I H3ll; qUT FAai-ehl SR g1 Weifieh @ & g w3t (st
fSifam vumR) : sree weted, # fafEa o 991 ved R @ §:-

(1) o srfafagd, 2013 6 grT 394 Y IU-
4RI 1(@) & Sidia A=fef@d ot & gh-gah
ufa (B=< g sifisht dweneor):-

(Yeh)
(@)

(2) Sue (1) ° Ifeorf@a walf st 991 ded W
W § gy faere & HRor g0 aren faaror
(=&Y T st Twhon) |

[Placed in Library, See No. LT
2510/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
ARJUN RAM MEGHWAL): Hon. Speaker, Sir, with your kind permission, on behalf of
my colleague, Shri Pankaj Chaudhary ji, I rise to lay on the Table a copy each of the
following papers (Hindi and English versions) under Article 151(1) of the
Constitution:-

(1) Report of the Comptroller and Auditor



General of India-Union Government
(Report No. 1 of 2025) - Finance and
Communication (Compliance Audit) for
the year ended 31* March, 2023.

(2) Report of the Comptroller and Auditor
General of India- Union Government
(Report No. 2 of 2025) on Working of
Mancheswar Carriage Repair Workshop
in East Coast Railway and Construction
of 5™ and 6™ line between Chhatrapati
Shivaji Maharaj Terminus (CSMT)-Kurla
Station- (Compliance Audit-Railways)
for the year ended March, 2023.

(3) Union Government-Appropriation
Accounts (Postal Services) for the year
2023-2024.

[Placed in Library, See No. LT 2511/18/25]

T HATerd | sy w71 (st R 33) © sremet wgted, #§ wRd-fasaa @ gforw aa sifafaas,
1992 &t gRT 156 HI IU-URT (3) F 3idifd YRA-fosara daT gferd o1, I gyt daif (T8 ?
T? Ue) ot (HRieF) fAgm, 2025, Sit i 11 A, 2025 & 9YRd & ASiuT H AfAgen S
1.1, 171(37) # Ut §U o, &t G ufdl (fB=T T STt TEerson) 4T Udel IR 3@dT § |

[Placed in Library, See No. LT 2512/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; AND
MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND
DAIRYING (SHRI GEORGE KURIAN): Hon. Speaker, Sir, with your kind permission, I
rise to lay on the table:

) (i) A copy of the Annual
Report (Hindi and English
versions) of the National
Fisheries  Development
Board, Hyderabad, for
the year 2023-2024,



along  with  Audited
Accounts.

(i) A copy of the Review
(Hindi and English
versions) by the
Government  of  the
working of the National
Fisheries  Development
Board, Hyderabad, for
the year 2023-2024.

(2) Statement (Hindi and
English versions)
showing reasons for
delay in laying the papers
mentioned at (1) above.

[Placed in Library, See
No. LT 2513/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
ARJUN RAM MEGHWAL): Hon. Speaker, Sir, with your kind permission, on behalf of
my colleague, Shri Pabitra Margherita, I rise to lay on the Table:

(1) A copy of the Notification No.
S.0.712(E) (Hindi and English versions)
published in Gazette of India dated 11
February, 2025, regarding
reconstitution of the National Jute
Board with effect from 29" September,
2024, for a period of two years,
Chairman and Members mentioned
therein, issued under sub-section (1) of
Section 3 of the National Jute Board
Act, 2008.



(2)

3)

(4)

(5)

(6)

(7)

(8)

(9)

[Placed in Library, See No. LT
2514/18/25]

(i)
(i)

Statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (2) above.

[Placed in Library, See No. LT
2515/18/25]

(i)
(i)

Statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (4) above.

[Placed in Library, See No. LT
2516/18/25]

(i)
(i)

Statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (6) above.

[Placed in Library, See No. LT
2517/18/25]

(i)
(i)

Statement (Hindi and English versions)
showing reasons for delay in laying the



papers mentioned at (8) above.

[Placed in Library, See No. LT
2518/18/25]



